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scheme for housing slum dwellers in 
the capital; and 

(b) if so, the reasons therefor? 

The MiBlster of Works, Housing and 
RebabWtation (Shri Mehr Chand 
Khanna): (a) and (b). The proposal 
of the Delhi Municipal Corporation for 
the allotment of two h014sing units 
to the slum dwellers h:l\'ing large 
families has not been accepted, be-
cause the number of s;um dwellers in 
need of housing assisl<;l1ce is far in 
excess of the houses constructed for 
them and this gap is likely to continue 
for some time to ~  in view of 
the limited financial resources and 
paucity of suitable siles. Most of the 
slum dwellers are also unable to pay 
even the subsidised rent of single 
units. Allotment of two units to 
them will lead to sub-letting or 
heavier arrears of rent. 
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Medical Colleges in Anllhra Pradesh 

2030. Shri E. Madhusadaa Rao: Will 
the Minister of Bealtl) be pleased to 
state: 

(a) the total grants sanctioned to 
the Medical Colleees in Andhra Pra-
desh durin, 1963-64; and 

(b) the total grants ;.l!oca:ted for 
these colleges during 1964-65? 

The MiDister of Health (Dr. SIIIhIIa 
Nayar): (a) and (b). The estab-
lishment and expanSIon of medical col-
leges has been included as a Centrally 
Aided Scheme in the Thud Five Year 
Plan. In accordance with the proce-
dure for payment u{ Central assis-
tance to State Governments, grants 
are sanctioned to Stdie Governments 
for groups of Centrally Aided Schemes 
in lumpsum and not for individual 
schemes. During 1963-64 a lumpsum 
grant of Rs. 49.82 lakh. was sanction-
ed to the Governmcr.t of Andhra Pra-
desh for all Centrally Aided Schemes 
including the scheme Iegarding medi-
cal colleges. 

In addition, a swn of Rs. 4,90,0001-
was also sanctioner; to the State Gov-
ernment during 1963·64 for the ex-
pansion of medical colleges under the 
Emergency Scheme which has been 
treated as a Centraily Sponsored 
Scheme. i 

The allocation of grants to State 
Governments for Centrally-aided 
schemes and for i'te Emergency ex-
pansion of medical colleges, during 
1964-65, will be given (,n the basis o. 
the additional stude'lts admitted. 
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